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BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE PUNE.

ORIGINAL APPLICATION NO. 130 OF 2025

DISTRICT : PUNE

Shivkumar Tippanna Nelge

APPLICANT
VERSUS
The Chakan Municipal Council
Through its Chief Officer and 8 Others
RESPONDENTS

AFFIDAVIT IN REPLY ON BEHALF OF
RESPONDENT NO. 7

I, Vishal S/o Kalidas Shinde, Age : 3% years, Occu.:
Service, working as Block Development Officer, Khed (Respondent

No-7), R/o : Khed Rajgurunagar, Tal — Khed, Dist- Pune, do hereby

state on oath as under :

1. I say that, the answering respondent is filing the affidavit
in reply after having gone through the contents of the Original

Application and the documents annexed with the Original

Application.

2. At the outset, I say that, the answering respondent denies
the contention and allegations made against the answering respondent.
The contentions and allegations made against the answering

respondents, which are not specifically denied may not bé treated as
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3. I say that, the appropriate measures have been taken to
prevent the pollution in a respect of the Air, Waste as well as water
pollution. The details about the prevention of the pollution has been
taken place within the limits of the Panchayat Samiti Khed
Rajgurunagar. I say that each and every step and preventive measures
are going on at the Panchayat Samiti Level by directing the concerned

village Panchayats.

4. [ say that, as per the allegations of Petitioner, Respondent
No.l- The Chakan Municipal Council, Respondent No.2- The Gram
Panchayat Kharabwadi, Respondent No.3- The Gram Panchayat
Biradwadi and Respondent No.4- The Rajgurunagar Municipal
Council to stop dumping waste material on private lands at Survey

No.357 situated at Village Kharabwadi, Taluka Khed, District- Pune.

5. [ say that, the Gram Panchayats of Biradwadi and
Kharabwadi, through which waste was being dumped in the said stone
quarry, were informed regarding the classification of waste within
their Panchayat limits and about sending wet waste to the Gobardhan
waste processing project at Kadus, Tal. Khed. Further more, a Taluka-
level plastic processing project is being installed within the limits of
Gram Panchayat Shiroli, Tal-Khed, where plastic will be classified
and processed. The Panchayat Samiti informed the Gram Panchayats
of Biradwadi and Kharabwadi about collecting and classifying plastic
waste within their limits and sending it to Shirol; village through the

written letter No.Pancha-2/ws/752/2024.dated 29/07/2024. Hereto
annexed and marked as ANNEXURE - “1»

is the copy of the letter
bearing No.Pancha-2/ws/752/2024 dated 29/07/2024.



474

~

6. I say that, in connection with the notice, fhé S ‘g&mé
Gram Panchayats of Biradwadi and Kharabwadi were instructed to
ensure that solid waste is not illegally dumped and that waste burning
does not occur at the specified location in Kharabwadi. They were
directed to follow up on the establishment of solid waste projects and
to take immediate action regarding scientifically managing waste.
Also, the Gram Panchayats of Kharabwadi and Biradwadi were asked
to report on the current measures taken regarding solid waste
management and further planning. A clear report was to be submitted
to the Panchayat Samiti Khed office as communicated in reference
number outward no./Pancha-2/WS/756/2024 dated 01/08/2024,
Hereto annexed and marked as ANNEXURE =*2” is the copy of the

letter outward no./Pancha-2/WS/756/2024 dated 01/08/2024.

7. I say that, a letter from the Panchayat Samiti office,
reference  number outward no./Pancha-2/WS /757/2024  dated
01/08/2024, was communicated to the Chief Officer, Chakun
Municipal Council, Khed Taluka, regarding the directive from the
Maharashtra Pollution Control Board (M.P.C.B.) not to dispose of
waste In the said stone quarry. Hereto annexed and marked as
ANNEXURE- _“3” is the copy of the letter bearing No. Panchy-
2/WS/757/2024 dated 01/08/2024.

8. I say that, according to a letter from the Gram Panchaya
Kharabwadi, a request was made for land survey number 208/2 al
Kharabwadi for planning dry waste  management, Accordingly,
correspondences made with Minor Irrigation Department, Subdivision
Khed through letter reference Outward  no/Pancha2/WS/758/2024
dated 017/0%/2024. Hereto annexed and marked ay ANN IXURE, q”
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is the copy of the written letter No. /Pancha2/WS/758/2024 dated
01/08/2024.
9. I say that, according to a letter from the Panchayat Samiti

Khed office, the Gram Panchayat Biradwadi submitted a report
concerning the planning and measures taken through the Gram
Panchayal. The report noted that dumping waste in the stone quarry by
the Gram Panchayat had been completely stopped. Hereto annexed
and marked as ANNEXURE —“5” is the copy of the written letter
Outward no.33, dated 07/08/2024.

10. I say that, as per reference Outward no/Pancha/

WS/789/24 dated 14/08/2024, a detailed report was submitted to the

Maharashtra Pollution Control Board along with pages 1 to 51 about |

the actions taken by the Panchayat Samiti office in accordance with
‘the notice, as well as the planning related to the measures taken and
solid waste management, including waste collection and classification.

Hereto annexed and marked as ANNEXURE —“6” is the copy of the

report Outward no/Pancha/WS/789/24 dated 14/08/2024. The said

report was sent through mail bdokhedpanchayat@gmail.com to

ropune@mpcb.gov.in. The said report was sent through RPAD also.

11. I say that, on 19/08/2024, through reference Outward
no./Pancha/WS/797/2024, a review meeting/hearing was  held
regarding the actions taken by the Sarpanch/Gram Panchayat Officer
of Gram Panchayat Kharabwadi, Biradwadi, in accordance with the
notice from the Maharashtra Pollution Control Board. Hereto annexed

and marked as ANNEXURE-“7” is the copy of the report Outward
no/Pancha/WS/797/24 dated 19/08/2024.
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12. [ say that, in the said review meetlng/hearlnglnM

conveyed that dumping waste and burning in the stone quarry should
not occur. The Gram Panchayats were strictly instructed to personally
address waste classification, processing of waste, creation of compost
pits, scientific solid waste management, and the use of bioculture. The
minutes of the review meeting/hearing were submitted to the
Maharashtra Pollution Control Board via reference Outward no
/Pancha/WS/836/24 dated 03/09/2024. The said minutes of the review

meeting/hearing was sent through mail bdokhedpune@gmail.com to

ropune@mpcb.gov.in. The said minutes of the review meeting/hearing

was sent through RPAD also. Hereto annexed and marked as
ANNEXURE-“8” is the copy Outward no./Pancha/WS/836/24 dated
03/09/2024.

13. I say that, reference Outward no /Pancha/WS/145/2025
dated 10/02/2025 was sent to the Hon’ble Chief Executive Officer of
the Pune Zilla Parishad, for granting of land in the Gat No.208/2
owned by Maharashtra Government (Pazhar Talav) located at Village
Kharabwadi for the purpose of establishment of waste processing unit.
Hereto annexed and marked as ANNEXURE-“9” is the copy letter
Outward no /Pancha/WS/145/2025 dated 10/02/2025.

14. I say that, in addition to above, previously, letters
reference Outward no./Pancha./WS/198/2023 dated 09/03/2023 were
sent to the Biradwadi Gram Panchayat and Outward
no./Pancha./WS/199/2023 dated 09/03/2023 to the Kharabwadi Gram
Panchayat instructing them not to burn or dispose of waste in the
Stone quarries at Kharabwadi. They were informed to implement a

solid waste management project and manage waste scientifically.
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Hereto annexed and marked as ANNEXURE-“10” Colly are the
copies letters no./Panch./WS/198/2023 dated 09/03/2023 to the
Biradwadi Gram Panchayat and Outward no./Pancha./WS/199/2023
dated 09/03/2023 to the Kharabwadi Gram Panchayat.

15. I say that, Reference Outward no./Pancha2/WS/629/2023
dated 23/08/2023, letters were sent to the Chief Officer of Chakan
Municipal Council and Reference Outward no./Pancha2/WS/630/2023
dated 23/08/2023 to the Biradwadi Gram Panchayat, instructing them
not to burn or dispose of waste in the quarries at Kharabwadi. They
were informed to implement a solid waste management project and

manage waste scientifically. A copy of this letter was also provided to

ANNEXURE-“11” are the copies letters Outward 'T:"

no./Pancha2/WS/629/2023  dated  23/08/2023  and Outward

no./Pancha2/WS/630/2023 dated 23/08/2023.

16. I say that, the answering respondent issued Reference
Outward no./Pancha2/WS/1290/2025 dated 09/ 12/2025 to both
Grampanchayat Kharabwadi and Birdawadi calling for current status
of solid waste management project in their respective area. Hereto
annexed and marked as ANNEXURE-“12” is the copy of letter
Outward no./Pancha2/WS/1290/2025 dated 09/12/2025.

17. I say that, with reference to Outward no./Pancha2/W§s
/1290/2025 dated 09/12/2025, the Grampanchayat Kharabwadji
through its letter Outward no.1515/2025 dated 26/12/2025 and
Grampanchayat Birdawadi through its letter Outward n0.179/2025
dated 18/12/2025 replied and the current status of solid waste

1
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the Kharabwadi Gram Panchayat. Hereto annexed and marked as /

/



follows.

Sr. | Issues Kharabwadi Birdawadi ]

no

1 | In the village panchayat, | The village panchayat has a | The village panchayat
how waste is collected | total number of 5 vehicles | has a total of 1 vehicle
and how it is classified | for collection of waste and | for collection of waste,
is detailed. the waste is collected door- | and through this vehicle,

to-door  through these | waste is collected door-
vehicles. These vehicles | to-door. This vehicle has
have two sections, | two sections, collecting
collecting wet and dry (wet and dry waste
waste separately. separately.

2 | Daily waste generation. | Approximately 4 to 4.5 | Approximately 0.35
metric ton of waste is |metric ton of waste is
collected daily. collected daily.

3 | Details of the location

where collected waste is | Land  survey no. 2/2 | Collected at land survey
disposed of, including | adjacent to Gaothan. no. 37 and 10/1,
survey number and area. Birdawadi.

4 |Does all waste get|Yes.  All waste gets| Yes. All waste gets
processed? processed. processed.

5
How is solid waste | The Gram Panchayat has | The Gram Panchayat has
management carried | distributed Two dustbins | distributed two dustbins
out? Where is the waste | per family to 850 families. | per family to 300
disposed of? Also, large dustbins have | families. In these, they

been provided to societies | separate wet and dry
in the village such as Sara | waste and collect it in
City, Kushal Swarnali, | waste vehicles.

Spine City, etc. In these,

wet and dry waste s

separated and collected in

waste vehicles.

6 | Plastic classification | Within the Gram Panchayat | Within ~ the  Gram
where and how is it|limits, a total no. of 6 Panchayat limits, a total
done? Details about this | plastic segregation units [no. of 3  plastic

have been placed at the segregation units have
Gram Panchayat office, | been placed at the Gram
Zilla  Parishad  school, Panchayat, Zilla
Anganwadi center, high | Parishad  school and
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school, Hanuman temple, | Rokdoba temple. Plastic |
Mahadevi temple, and Sara | is deposited in them.

City. Plastic is being
deposited in them.

7 | How many landfill sites | The Gram Panchayat does | The Gram Panchayat has
have managed waste? Of | not have its own space for | a total of 6 compost pits

these, how many are | waste management. | where waste is collected |
operational? Therefore,  the  Gram | and processed using bio- |
Panchayat has requested an | culture. All

area of 0.58 acres in the | operational.
Pazhar Talav at Group No.
208/2 from the Zilla
Parishad. There are plans
for waste segregation and
the establishment of
landfill ~ sites at that

location. A
8 | Other measures taken | Bags for composting from | Through  the Gram | =
regarding waste | wet waste have Dbeen | Panchayat, waste s
management through the | distributed to 500 families | collected, wet waste is
Gram Panchayat. in the village through the | separated, and compost
CSR fund of the Motherson | is produced from the wet
Company . waste. An extended shed

and compost pit have

been constructed.

9 | Photos Of The above | The photos of the action | The photos of the action

L action are presented along with it. | are presented along with
1t.

Hereto annexed and marked as ANNEXURE-“13” is the

copy of Grampanchayat Kharabwadi letter Outward no.1515/2025
dated 26/12/2025 and Grampanchayat Birdawadi letter Outward
no.179/2025 dated 18/12/2025.

18. I say that, on 14/08/2024, the report has been given to
Maharashtra Pollution Control Board. Even thereafter, the answering

respondent trying to dispose off waste at scientific ways thereby
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Panchayat Kharabwadi and Gram Panchayat Birdawadi are not
dumping any waste into the said stone quarry on private lands situated

at Survey No. 357.

19. I say that, the answering respondent craves leave and
liberty to add, amend, alter, delete and modify any of the contents /
pleading of the present Affidavit in reply as and when occasion arises

with the prior permission of the Hon’ble Tribunal.

20. In view of these facts and circumstances and in view of
the documents placed on record by the answering respondent showing
that, the care has been taken to see that, there should not be dumping
waste at the private land as alleged by the petitioner, the present

Original Applicaiidn is required to be disposed off.

Hence, this affidavit in reply on behalf of the respondent
No. 7.

Place : Pune Deponent
Date: -30/01/2026

Submitted by : %L_

o\ AT Vishal S/o Kalidas Shinde
Ma (“mﬁne, Block Developmont Officer (3.G))
Advocate for respondent No. 7 Panchayat Samiti Khed (Pune)
BEFORE ME
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VERIFICATION

I, Vishal S/o Kalidas Shinde, Age : 8% years, Occu.:

Service, working as Block Development Officer, Khed (Respondent
No-7), R/o : Khed Rajgurunagar, Tal — Khed, Dist- Pune, do hereby

state on solemn affirmation that, the contents of this Affidavit in reply

from para No. 1 to 20 are read over and explained to me by my

advocate in Marathi language and the same are true and correct to the

best of my knowledge and as per the office record available with me.

Hence verified on this go ™ day of January, 2026 at

Identified and
Explained by :

TS
/
Maheshkumar S. Sonawane
Advocate

Deponent

ﬁ,&_

Vishal S/o Kalidas Shinde
Block Development Officer (S.G.k
Panchayat Samiti Khed (Pune}
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EXHIBIT - 1 LETTER TRANSLATION
Letter no. outword no /Pancha-2/Kavi/752/2024 dated 29/07/2024

To,
Sarpanch/Gram Vikas Adhikari/Gram Sevak,
Gram Panchayat Satkarsthal, Kharabwadi, Chas, Chandoli, Ambethan,

Biradavadi, Waki Khurd, Nanekarwadi Tal. Khed Dist. Pune.

Subject:- Regarding the classification of waste within Gram Panchayat limits and
depositing
wet waste at the GobardhanProject, Kadus Tal. Khed.

Reference:- 1. Instructions received telephonically from the Hon. Chief Executive Officer,

Pune Zilla Parishad, Pune.
2. Review meeting regarding waste at Gram Panchayat Kadus Tal. Khed.

3. Minutes of the meeting from the Hon. Chief Executive Officer, Pune Zilla
Parishad, Pune.

4. Notice dated 11/07/2024 from the Hon. Regional Officer, Maharashtra
Pollution Control Board, Pune Division. (Received by this office on

24/07/2024.)

As per the above subject, you are hereby informed that the Gobardhan
Project has been implemented at Mauje Kadus Tal. Khed under the Swachh Bharat
Mission Phase-2 by the Central Government. This project has a capacity to process 2
tons of wet waste per day. However, currently, it is not possible to obtain such a quantity

of waste within the limits of Mauje Kadus Gram Panchayat.
Accordingly, in the meeting referenced as 3 from the Hon. Chief Executive

Officer, Pune Zilla Parishad, Pune, instructions were given that waste from neighboring
Gram Panchayats should be classified and wet waste should be sent for processing to the

Gobardhan Project at Mauje Kadus.
Also, as per the notice referenced as 4, the Hon. Regional Officer, Maharashtra

Pollution Control Board, Pune Division, has stated that air pollution is occurring due to
unscientific disposal and burning of waste by some Gram Panchayats from Khed
development block in the stone quarry at Gram Panchayat Kharabwadi. Instructions have
been given to take appropriate action, and it has been directed that strict action will be
taken against those concerned if this is not done,

Therefore, you are hereby informed through this letter that the waste within
your Gram Panchayat limits should be classified. And wet waste should be sent to the
project at Mauje Kadus for further processing, making appropriate arrangements for
transportation as per rules.

Also, a taluka-level plastic processing project has been established within the
limits of Gram Panchayat Shiroli, where plastic is classified and processed. Plastic waste
collected from your Gram Panchayat limits should be classified and sent to the plastic
processing project at Mauje Shiroli, making a i 5
ok egs‘p ] J g appropriate arrangements for transportation
ofice Please take action as above and submit a report of the action taken to this

Block Development Officer (Selection Grade)
Panchayat Samiti Khed, Pune.

Copy to:- Hon. ; .
Div?s)i,on, o gg Regional Officer, Maharashtra Pollution Control Board, Pune
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EXHIBIT - 2 LETTER TRANSLATION
Letter no. outword no /Pancha-2/Kavi/756/2024 dated 01/08/2024

To,
Sarpanch/ Gram Vikas Adhikari/ Gram Sevak,
Gram Panchayat Kharabwadi, Birdawadi, Nanekarwadi, Waki Khurd

Tal. Khed Dist. Pune.

Subject:- Regarding taking action and submitting a report in pursuance of the
notice from the Hon. Regional Officer, Maharashtra Pollution Control
Board, Pune Division.
Reference:-1. Notice MPCB/ROP/SWM/24071-FTS-0507 dated 11/07/2024 from
the Hon. Regional Officer,Maharashtra Pollution Control Board, Pune
Division.
2. Letter no. /Pancha/Kavi/199 and 198 /2023 dated 09/03/2023 from
this office.
3. Letter no. /Pancha-2/Kavi/630/2023 dated 23/08/2023 from this
office.
4. Notice no. /649,650,651 /2024 dated 10/07/2024 from Gram
Panchayat Kharabwadi, Tal. Khed.

As per the above subject, you are hereby informed that, as per the reference
letters, this office and Gram Panchayat Kharabwadi have repeatedly informed Gram
Panchayat Birdawadi, Nanekarwadi, Waki Khurd, Tal. Khed, to stop illegally dumping solid
waste in the stone quarry in survey no. 357 (part) at Kharabwadi Waghajainagar, on the
Chakan - Ambethan road.

However, it appears that Gram Panchayat Birdawadi, Nanekarwadi, Waki
Khurd, Tal. Khed, has not yet taken such action. As per the notice in reference no. 1, the
Hon. Regional Officer, Maharashtra Pollution Control Board, Pune Division, has stated that
air pollution is occurring due to unscientific dumping and burning of waste by some Gram
Panchayats in the quarry at Kharabwadi. Instructions have been given to take appropriate
action on this, and it has been directed that if this is not done, strict legal action will pe
taken against the concerned parties.

Therefore, through this letter, you are informed to take precautions at your level
to ensure that illegal dumping of urban solid waste and burning of waste do not occur at
the said location. Also, follow up on the installation of a solid waste project and take
immediate action, and manage the waste scientifically.

Furthermore, Gram Panchayat Kharabwadi, Birdawadi, Nanekarwadi, Waki Khurd,
should immediately submit a self-explanatory report to this office regarding what
measures have been taken for solid waste management and what planning has been done.
Also, Sarpanch/Gram Sevak of Gram Panchayat Birdawadi, Nanekarwadi, Waki Khurd,
should immediately submit the above report to this office with an explanation as to why
action should not be recommended against you for illegally dumping solid waste.

The report received from you is to be immediately submitted to the Hon.
Regional Officer, Maharashtra Pollution Control Board, Pune Division. Therefore, serious
care should be taken to ensure that there is no negligence of any kind in submitting the
report.

Block Development Officer (Selection Grade)
Panchayat Samiti Khed, Pune,
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EXHIBIT - 3 LETTER TRANSLATION
Letter no. outword no /Pancha-2/Kavi/757/2024 dated 01/08/2024

To,
Chief Officer
Chakan Nagar Parishad, Chakan Tal. Khed Dist. Pune

Subject:- Regarding illegal dumping andburning of garbage in Mauje
Kharabwadi Tal. Khed Dist. Pune.
Reference:-1. Letter no. Upakra- 2/230306-F150053 dated 06/03/2023 from Hon. Sub-
Regional Officer, M.P.N. Mandal Pune -2.
2. Letter no. Upaka- 2/2303/7-FT50062 dated 17/03/2023 from Hon. Sub-
Regional Officer, M.P.N. Mandal Pune -2.
3. Letter no. 851 dated 14/08/2023 from Gram Panchayat Kharabwadi to
your office.
4. Letter no./Upraka2/230821/FTS-0123 dated 21/08/2023 from Hon. Sub-
Regional Officer, M.P.N. Mandal Pune -2.
5. Letter no./Pancha/Kavi/629/2023 dated 23/08/2023 from this office.
6. Letter no./648/2024 from Gram Panchayat Kharabwadi to your office
dated 10/07/2024.
7. Notice MPCB/ROP/SWM/24071-FTS-0507 dated 11/07/2024 from Hon.
Regional Officer, Maharashtra Pollution Control Board, Pune Division.

As per the above subject, you are hereby informed that, as per the reference letters,
this office and Gram Panchayat Kharabwadi have repeatedly informed your office to stop
illegally dumping solid waste in the stone quarry in survey no. 357, Kharabwadi
Waghajainagar, on Chakan - Ambethan road.

However, no such action has been seen to be taken by your office yet. As per the
notice in reference no. 1, Hon. Regional Officer, Maharashtra Pollution Control Board, Pune
Division, has stated that air pollution is occurring due to unscientific dumping and burning
of garbage by some Gram Panchayats and Chakan Nagar Parishad in the quarry at
Kharabwadi. Instructions have been given to take appropriate action on this, and it has
been directed that if this is not done, strict criminal action will be taken against the
concerned parties.

Therefore, through this letter, you are hereby informed to take precautions at your
level to ensure that illegal dumping of urban solid waste and burning of garbage do not

occur at the said location.

Block Development Officer (Selection Grade)
Panchayat Samiti Khed, Pune.
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EXHIBIT -4 LETTER TRANSLATION
Letter no. outword no /Pancha-2/Kavi/758/2024 dated 01/08/2024

To,
Deputy-Engineer, Minor Irrigation Department,

Panchayat Samiti Khed, Pune

Subject:-Regarding the allocation of land Gat No. 208/2, owned by the Government of
Maharashtra (Percolation Tank) at Mauje Kharabwadi, to the Gram Panchayat
for waste management.

Reference:-1. Letter No. 678/2024 dated 18/07/2024 from Gram Panchayat

Kharabwadi.

As per the above-referenced subject and the letter from Gram Panchayat Kharabwadi,
Taluka Khed, there is no land available for waste management in Gram Panchayat
Kharabwadi. Due to a large number of factories in the village, the village population has
reached approximately 40 thousand. Consequently, a large amount of waste accumulates
daily in the village. Currently, as the Gram Panchayat does not have its own land for waste
management, it has become impossible for the Gram Panchayat to manage waste.
Therefore, a request has been made to this office to allocate land Gat No. 208/2, area
0.58 R, within the Gram Panchayat limits, which is owned by the Government of
Maharashtra (Kharabwadi Percolation Tank), for waste management, as no water is

stored in the said percolation tank.
Therefore, please take immediate and appropriate action at your level to

allocate land Gat No. 208/2, owned by the Government of Maharashtra (Percolation Tank)
at Mauje Kharabwadi, to Gram Panchayat Kharabwadi, Taluka Khed, for waste

management.

Block Development Officer (Selection Grade)
Panchayat Samiti Khed, Pune.
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EXHIBIT -5 LETTER TRANSLATION
GRAMPANCHAYAT BIRDAWADI LETTER TO BDO OFFICE KHED OUTWORD NO. 32
DATED 07/08/2024.

To,
Resp. Block Development Officer (Selection Grade)
Panchayat Samiti Khed, Pune.

Subject - Regarding the submission of a report in response to the notice from the Hon.
Regional Officer, Maharashtra Pollution Control Board, Pune Division.
Reference - bdo office letter no. outword no /Pancha/Kavi 756/2024 dated
1/8/2024.

In reference to the above subject, it is hereby informed that the wet waste from Birdevadi
Gram Panchayat's solid waste is being sent to the Gobar Dhan project at Kadus Gram
Panchayat, and the dry waste is being deposited in a compost pit prepared in Birdevadi
Gat No. 10/1. Waste from Birdevadi Gram Panchayat is not being deposited in the stone
quarry located in Gat No. 357.

(sign) (sign)
Gramsevak Sarpanch
Grampanchayat birdawadi
Tal-khed dist-pune
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EXHIBIT -6 LETTER TRANSLATION
Letter no. outword no /Pancha-2/Kavi/789/2024 dated 14/08/2024

To,

The Hon. Regional Officer,

Maharashtra Pollution Control Board,

Pune Division. Third Floor,

Jog Center, Wakdewadi Old Pune - Mumbai Road, Pune -411003.

Subject:- Regarding taking action and submitting a report in pursuance of the

notice from
the Hon. Regional Officer, Maharashtra Pollution Control Board, Pune

Division.

Reference:-1. Notice No. MPCB/ROP/SWM/24071-FTS-0507 dated 11/07/2024 from

the Hon. Regional Officer, Maharashtra Pollution Control Board, Pune Division.
2. Letter No. Ja.Kra./Pancha/Kavi/199 dated 09/03/2023 from this office.
3. Letter No. Ja.Kra./Pancha-2/Kavi/630/2023 dated 23/08/2023 from this office.
4. Letter No. Ja.Kra./Pancha-2/Kavi/629/2023 dated 23/08/2023 from this office.
5. Letter No. Ja.Kra./Pancha-2/Kavi/752/2024 dated 23/07/2024 from this office.
6. Letter No. Ja Kra./Pancha-2/Kavi/756/2024 dated 01/08/2024 from this office,
7. Letter No. Ja.Kra./Pancha-2/Kavi/757/2024 dated 01/08/2024 from this office.
8. Letter No. Ja.Kra./Pancha-2/Kavi/758/2024 dated 01/08/2024 from this office.
9. Report dated 07/08/2024 from Gram Panchayat Birdevadi, Tal. Khed.
10. Report dated 07/08/2024 from Gram Panchayat Waki Khurd, Tal. Khed.
11. Report dated 08/08/2024 from Gram Panchayat Nanekarwadi, Tal. Khed.
12. Report dated 09/08/2024 from Gram Panchayat Kharabwadi, Tal. Khed.

Sir,

As per the above subject, it is submitted to you that, as per the letter of reference
no. 1, solid waste is being illegally dumped and burned in the stone quarry in survey no.
357 on the Chakan - Ambethan road in Kharabwadi Waghajainagar, and waste is being
disposed of unscientifically. Therefore, a notice has been served to this office by you
under the Air (Prevention and Control of Pollution) Act, 1981 and the Water (Prevention
and Control of Pollution) Act, 1974.

The Gram Panchayats of Nanekarwadi, Waki Khurd, Birdevadi, and
Kharabwadi, which were dumping waste in the said quarry near Gram Panchayat
Kharabwadi, have been informed vide reference no. 5 to segregate waste within their
Gram Panchayat limits and to send wet waste to the Gobardhan Waste Processing
Project at Mauje Kadus, Tal. Khed for further processing. Accordingly, these Gram
Panchayats are segregating waste and depositing wet waste at the Gobardhan Waste
Processing Project, Kadus, Tal. Khed.

Also, a taluka-level plastic processing project has been established by this
office within the limits of Gram Panchayat Shiroli, Tal. Khed, where plastic is segregated
and processed. Gram Panchayats Nanekarwadi, Waki Khurd, Birdevadi, and Kharabwadi
have been informed vide reference no. 5 to collect and segregate plastic waste within

their Gram Panchayat limits and send it to Mauje Shiroli.
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Further, in pursuance of the notice of reference no. 1, the concerngd Gram
Panchayats Nanekarwadi, Waki Khurd, Birdevadi, and Kharabwadi have begn informed
vide reference no. 6 to ensure that illegal dumping and burning of urban solid waste do
not occur at the said location in Kharabwadi. They have also been asked to follow up on
the installation of a solid waste project and take immediate action, and to manage waste
scientifically. Gram Panchayats Kharabwadi, Birdevadi, Nanekarwadi, and Waki Khurd
were asked to submit a self-explanatory report to this office regarding the measures
currently taken for solid waste management and the plans made in this regard.

Accordingly, as per reference no. 9, the Sarpanch / Gram Sevak, Gram
Panchayat Birdevadi, Tal. Khed, has started waste segregation, and wet waste is being
given to the Gobardhan project at Gram Panchayat Kadus. Dry waste ls.bemg deposited
in compost pits created in Birdevadi Survey No. 10/1. Also, in Kharabwad}, Iapd survey no.
357.The report states that no waste is being dumped in the stone quarry in this area.

According to Reference No. 10, Gram Panchayat Waki Khurd has distributed
dustbins to all households in the village under the Swachh Bharat Mission. Large-sized
dustbins have been placed for use at squares in public places. A bell cart facility is
available through the Gram Panchayat, and for the past two years, waste has been
regularly collected and scientifically managed by classifying it (wet waste and dry waste).
The Gram Panchayat has the necessary manpower for this. Waste is regularly collected
through the bell cart within the Gram Panchayat limits, and awareness and guidance are
provided regarding individual and public cleanliness in the village to manage waste. As 3
result, the amount of waste has decreased to date. As per the instructions given by the
Hon. Block Development Officer, Khed Panchayat Samiti, during his village visit, the Gram
Panchayat has prepared compost pits in public places. In these, the classified wet waste is
regularly managed scientifically. Currently, no waste is being dumped at the quarry site
within the limits of Gram Panchayat Kharabwadi. Also, the Gram Panchayat faces
difficulties due to not having its own land for other necessary matters. For the
management of additional waste generated, the waste is classified, and necessary action
is being taken to send wet waste to the Gobardhan project in Mauje Kadus, Taluka Khed,
and plastic waste to Mauje Shiroli. This has been stated by Gram Panchayat Waki Khurd,
Taluka Khed, in its report.

According to Reference No. 11, Gram Panchayat Nanekarwadi has planned for
solid waste management by segregating wet and dry waste. The wet waste is planned to
be sent to the Gobardhan project in Kadus, Taluka Khed, for further management, and wet
waste will be sent to Kadus twice a week, every Monday and Friday. Regarding dry waste,
a work order has been issued for the creation of a plastic collection unit, and once the unit
is installed, plastic waste will be collected and sent to the plastic collection unit in Shiroli
for further management. Awareness about wet and dry waste segregation has been
created among all property holders in the village through health workers, Anganwadi
workers, ASHA workers, and school students. To clarify which items are included in wet
and dry waste, the Gram Panchayat will prepare stickers and place them inside the doors
of each household. This will prevent difficulties during waste segregation, and a "Swachhta
Doot" (cleanliness ambassador) is planned to be appointed with the bell cart. Additionally,
it has been decided to use bioculture for composting wet waste by segregating waste at
places where piles of garbage are dumped in the village through employees. In this way,
Gram Panchayat Nanekarwadi has implemented measures and planning for solid waste
management. Currently, no waste is being dumped in the limits of Gram Panchayat
Kharabwadi. This has been stated by Gram Panchayat Nanekarwadi in its report.

According to Reference No. 12, as per the report of Gram Panchayat
Kharabwadi, Gram Panchayat Kharabwadi has repeatedly informed Nagar Parishad
Chakan, Gram Panchayat Nanekarwadi, Waki Khurd, and Birdevadi to stop illegally
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dumping solid waste in the stone quarry in survey number 357. .

Currently, Gram Panchayat Kharabwadi is sending wet waste to the
Gobardhan project in Kadus, Taluka Khed, and has requested land for survey numbgr
208/2, a percolation tank site in Kharabwadi, for dry waste mgnagement. No water is
stored at this percolation tank site. Gram Panchayat Kharabwadi has 3 bell carts and 1
tractor available for waste collection. However, 2 of these 4 bell carts are old and
frequently break down. Therefore, the Gram Panchayat has planned t_o purchase '2 new
tractors/bell carts, and after purchasing these vehicles, it will be convenient to classﬁy'and
manage dry and wet waste, and wet waste will be regularly sent to the Gobardhan project,
and dry waste will be properly managed. This has been stated by Gram Panchayat

Nanekarwadi in its report. ) .

Through this office, it is humbly brought to your gttentlon t‘hat, According to

Gram Panchayat Kharabwadi, waste is also being dumped in the said stone quarry by
Chakan Municipal Council, Chakan Tal. Khed, and therefore, through reference no. 4 and 7,
this office has informed the Chief Officer, Chakan Municipal Council, Chakan Tal. Khed.
Also, Gram Panchayat Kharabwadi has corresponded with the Chief Officer, Chakan
Municipal Council, Chakan Tal. Khed, Dist. Pune from time to time.

As mentioned above, currently, through the Panchayat Samiti Khed office, the
Gram Panchayats that were dumping waste in the stone quarry at Kharabwadi, and the
Chakan Municipal Council, Chakan Tal. Khed, have been instructed not to dump or burn
waste within their jurisdiction and to manage waste scientifically. Gram Panchayat
Kharabwadi, Nanekarwadi, Birdawadi, Waki Khurd have been instructed to segregate
waste and send wet waste for further processing to the Gobardhan project, Kadus Tal.
Khed, Dist. Pune. Also, a taluka-level plastic processing project has been establisheq at
Mouije Shiroli Tal. Khed, and instructions have been given to collect, segregate, and send
plastic waste to Mouje Shiroli Tal. Khed. Accordingly, the concerned Gram Panchayats
have started action regarding wet waste and plastic waste. All Gram Panchayats have
been given instructions to immediately implement measures for solid waste and
wastewater management at the Gram Panchayat level as per your notice no. 1.
Accordingly, all concerned Gram Panchayats appear to have started action on the
planning mentioned above. The concerned Gram Panchayats have Stopped dumping
waste in the stone quarry in Kharabwadi land survey no. 357 part. Some private
individuals were dumping waste in the said stone quarry. Since Kharabwadi Gram
Panchayat has deterred these individuals from dumping waste, dumping of waste by
private individuals in the said stone quarry has stopped. Gram Panchayat Kharabwadi Tal.
Khed has requested land for a percolation tank at J.G. No. 208/2 in Kharabwadi for the
management of dry waste. Further action on this proposal is being taken immediately.
Accordingly, as soon as the land is available, a waste processing project will be set up by
Gram Panchayat Kharabwadi at the site of the said percolation tank. The Block
Development Officer, Panchayat Samiti Khed, had personally visited the Gram Panchayat
at Waki Khurd and instructed them to prepare compost pits. Accordingly, the said Gram
Panchayat has prepared compost pits and started processing waste.

The above action has been taken by this office regarding solid waste and
wastewater management. This report on the action taken as per your reference no. 1 is
being submitted to you. Therefore, it is requested through this report that no action be
proposed under the Air (Prevention and Control of Pollution) Act, 1981 and the Water
(Prevention and Control of Pollution) Act, 1974.

Yours faithfully,
(Vishal Shinde)

Block Development Officer (Selection Grade) Panchayat Samiti Khed, Pune
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EXHIBIT -7 LETTER TRANSLATION
Letter no. outword no /Pancha-2/Kavi/797/2024 dated 19/08/2024

To,
Sarpanch/Administrator/Gramsevak,
Gram Panchayat Kharabwadi, Waki Khurd, Birdawadi, Nanekarwadi, Kadus, Shiroli.

Taluka Khed, District Pune.

Subject:- Regarding attendance at the review meeting as per the notice from the Hon.
Regional Officer, Maharashtra Pollution Control Board, Pune Division.
Reference:-1. Notice No. MPCB/ROP/SWM/24071-FTS-0507, dated 11/07/2024,
from the Hon. Regional Officer, Maharashtra Pollution Control
Board, Pune Division.
2. Letter No. Ja.Kr./Pancha/Kavi/199, dated 09/03/2023, from this office.
3. Letter No. Ja Kr./Pancha-2/Kavi/630/2023, dated 23/08/2023, from

this office.
4. Letter No. Ja.Kr./Pancha-2/Kavi/629/2023, dated 23/08/2023, from
this office.
5. Letter No. Ja.Kr./Pancha-2/Kavi/752/2024, dated 23/07/2024, from
this office.
6. Letter No. Ja.Kr./Pancha-2/Kavi/756/2024, dated 01/08/2024, from
this office.
7. Letter No. Ja.Kr./Pancha-2/Kavi/757/2024, dated 01/08/2024, from
this office.
8. Letter No. Ja.Kr./Pancha-2/Kavi/758/2024, dated 01/08/2024, from
this office.
9. Report from Gram Panchayat Birdawadi, Taluka Khed, date
07/08/2024.
10. Report from Gram Panchayat Waki Khurd, Taluka Khed, dated
07/08/2024.
11. Report from Gram Panchayat Nanekarwadi, Taluka Khed, dated
08/08/2024.
12. Report from Gram Panchayat Kharabwadi, Taluka Khed, dated
09/08/2024.

13. Report No. Ja.Kr./Pancha/Kavi/789/2024, dated 14/08/2024,
from this office.

As per the above subject, it is submitted to you that, according to the letter
referenced 1, a notice has been served to you by this office under the Air (Prevention and
Control of Pollution) Act, 1981, and the Water (Prevention and Control of Pollution) Act,
1974, due to the illegal dumping and burning of solid waste and unscientific disposal of
waste in the stone quarry in survey no. 357, Wagajainagar, Kharabwadi, on the Chakan-
Ambethan road.

The Gram Panchayats of Nanekarwadi, Waki Khurd, Birdawadi, and Gram
Panchayat Kharabwadi, which were dumping waste in the said quarry near Gram
Panchayat Kharabwadi, have been informed via reference 5 to classify the waste within
their Gram Panchayat limits and to send wet waste to the Gobardhan waste processing
plant in Mauje Kadus, Taluka Khed, for further processing. Additionally, a taluka-level
plastic processing plant has been established within the limits of Gram Panchayat Shiroli
Talu|_<a Khed, where plastic is classified and processed. Gram Panchayats Nanekarwadi'
WakllKhurd, Birdawadi, and Kharabwadi have been informed via reference 5 to collect and
Classify plastic waste within their Gram Panchayat limits and send it to Mauje Shiroli.
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Furthermore, in connection with the notice referenced 1, the concerned Gram
Panchayats of Nanekarwadi, Waki Khurd, Birdawadi, and Kharabwadi should take
precautions at the Gram Panchayat level to prevent illegal dumping and burning of urban
solid waste at Kharabwadi. Follow-up should be done to install a solid waste project, and
immediate action should be taken. Regarding the scientific management of waste, it has
been informed via reference 6. Gram Panchayats Kharabwadi, Birdawadi, Nanekarwadi,
and Waki Khurd were asked to submit a self-explanatory report to this office regarding
the current measures taken for solid waste management and the plans made in this
regard. Accordingly, the concerned Gram Panchayats have submitted reports to this
office. Based on these, a report from this office has been sent to the Hon. Regional Officer
via reference 13.

Upon reviewing the matter, it appears that the concerned Gram Panchayats
have not yet taken this matter seriously. Therefore, a review meeting of the
Sarpanch/Administrator/Gram Vikas Adhikari of Gram Panchayats Waki Khurd, Birdawadi,
Nanekarwadi, and Kharabwadi regarding this matter will be held in my chamber at
Panchayat Samiti Khed on Friday, 23/08/2024, at 4 PM.00 will be taken. Therefore,
please attend the meeting on time with a report on the current status of the action taken.

Also, the Sarpanch / Gram Sevak of Gram Panchayat Kadus and Shiroli should
ensure their timely presence at the said meeting with information.

Block Development Officer (Selection Grade)
Panchayat Samiti Khed, Pune.

Copy to:- 1. Mr. S.T. Bhokate, Extension Officer (Panchayat), Same Office.
2. Mr. Jagdish Ghadge, BRC, Swachh Bharat Mission, Same Office.
2/- Please ensure your presence at the said meeting.
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EXHIBIT -8 LETTER TRANSLATION
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Letter no. outword no /Pancha-2/Kavi/836/2024 dated 03/09/2024.

23/08/2024 Review Meeting Minutes.

A review meeting was held on 23/08/2024 under the chairmanship of
the Hon. Block Development Officer (Selection Grade) and Administratpr, Khed Panchayat
Samiti, Pune, to review the action taken in response to the notige issued b_y the_ Hon.
Regional Officer, Maharashtra Pollution Control Board, Pune Divis'lon, regarding air anc_i
water pollution. The meeting included Gram Panchayats Wakl .Khurq, Kharabwadi,
Birdawadi, Nanekarwadi, Kadus, and Shiroli. During the meeting, dlscus_S|ops were held
regarding the actions taken by Gram Panchayats Waki Khurd, Kha}rabwadl, Birdawadi, and
Nanekarwadi on waste management, the Gobardhan waste project .at 'Gram Panchayat
Kadus, and the taluka-level plastic processing project at Shiroli. The following
officers/employees were present at the meeting as per the list below.

Sr. | Name of Officer /| Designation Department / Office Namﬂ
No. | Employee
1. Shri Vishal Shinde Block Development Officer | Khed Panchayat Samiti, Pune
(Selection  Grade) and  Hon.
Administrator
2. | Shri Sunil R. Bhoir Assistant Block Development Officer | Khed Panchayat Samiti, Pune |
3. | Shri S.T. Bhokate Extension Officer (Pancha) Panchayat Department
4. | Shri S.B. Karande Extension Officer (Pancha) Panchayat Department
5 Shri K.B. More Extension Officer (Pancha) Panchayat Department
6 Shri  Jagdish Bhau | BR.C Sw. Bha. Mi.
Ghadge
7 Smt. Anutai Suresh | Sarpanch Gram Panchayat Waki Khurd
Kale
8 Kum. Mudita Sanjay | Sarpanch Gram Panchayat Shiroli
Dekhne
Shri S.R. Sarapate Gram Vikas Adhikari Gram Panchayat Shiroli
10 | Shri Suresh Ankush | Gram Sevak Gram Panchayat Kadus
Ghanwat
1 Smt. Shahnaz Turuk Sarpanch Gram Panchayat Kadus
12 | Shri B.B. Adhari Gram Sevak Gram Panchayat Birdawadi
[13 [ ShriR.R. Chaure Gram Sevak Gram Panchayat Kharabwadi
14 | Shri A.G. Taware Gram Sevak Gram Sevak
15 | Shri A.B. Botre | Junior Assistant Panchayat Department

The subject-wise action points and minutes of this review meeting are as follows.

Name of | Action taken on solid waste

Instructions / Discussion

Gram issue
Panchay
at
Kharab |1. Waste is being sent to
wadi Kadus by the Gram
Panchayat.
2. Wet waste and dry

waste are still not being | the collection of wet and dry waste. This should be
separated during | publicized, and a written report should be submitted.

1. Gram Panchayat Kharabwadi should have planned for the
segregation of wet and dry waste. However, no such action
appears to have been taken, Therefore, the Gram
Panchayat should plan for waste segregation. Like Gram
Panchayat Satkarsthal, separate days should be fixed for
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collection.

3. Approximately 1 to 1.5
tons of waste is collected
daily within the Gram
Panchayat limits.

4. Currently, hotel waste
from the Gram Panchayat
area is being sent to Gram
Panchayat Kadus.

5. There are currently 4
vehicles for waste
collection.

6. At times, waste is still
being dumped in the
Kharabwadi landfill.

2. The Gram Panchayat should issue a letter to societies
within its limits stating that waste will only be collected if it is
segregated, otherwise it will not be collected.

3. The Gram Panchayat should install plastic nets in public
places, squares, and schools. Waste should be managed
scientifically.

4. Gram Panchayat has requested land parcel no. 208/2,
owned by the Government of Maharashtra in Mauje
Kharabwadi, for waste management. This parcel number
should be verified, and the Assistant Engineer, L.P.
Department, should be informed accordingly.

5. Dumping waste in the stone quarry at Kharabwadi must
be completely stopped. Otherwise, a  written
recommendation for action against the Gram Panchayat will
be sent to the Pollution Control Board. This should be taken
seriously.

6. The Gram Panchayat should take action on the waste
issue and submit a written report.

7. During the next Gram Panchayat visit, expected changes
in solid waste management should be visible.
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Birdawa
di

|

1. Gram Panchayat
Birdawadi has not vyet
planned for waste
segregation.

2. Waste is still being
dumped in the stone

quarry within Kharabwadi
limits.

3. Wet waste is taken to
the Gobardhan project at
Gram Panchayat Kadus
two days a week.

4. There are compost pits
in the village, but they are
not being used.

5. Relatively less waste is
collected daily within the
Gram Panchayat limits.

1Upon reviewing the waste problem in Gram Panchayat
Birdawadi, it was found that the Gram Panchayat has not
taken action on waste segregation. It appears that the
Gram Panchayat is not serious about the waste issue.

2. The Gram Sevak, Birdawadi, needs to pay personal
attention to waste segregation. If the amount of waste is
small, it is necessary to process it within the Gram
Panchayat limits.The fact that compost pits are not being
used in the Gram Panchayat is a serious matter. Also,
instructions have been repeatedly given in review meetings
regarding the use of bioculture by the Gram Sevak.
However, the Gram Sevak does not appear to have taken
any action. Despite repeated correspondence from this
office, Gram Panchayat Birdawadi is not serious about the
waste problem. Also, the Gram Panchayat should plan to
increase the number of compost pits.

3. A segregation shed should be constructed by the Gram
Panchayat for dry waste. It should be planned in such a way
that different types of dry waste can be deposited there.
For example, glass pieces, clothes, shoes, etc.

4. The concerned Extension Officer of the Gram Panchayat
should visit the Gram Panchayat regarding the waste
problem.

5. The Gram Panchayat should seriously ensure that
incidents of burning waste or dumping waste elsewhere do
not occur.

6. The dumping of waste in the stone quarry at Kharabwadi
should be completely stopped. It should be seriously noted
that if such instances are found, a written recommendation
for action against the Gram Panchayat will be made to the
Pollution Control Board.

Waki
Khurd

1. Waste segregation has
started for the last 3-4
days.

2 Due to rain,
transportation to  the
prepared compost pits is
not possible, so waste is
not being dumped at that
location.

3. Planning for waste
collection and segregation
has been done, and work is
in progress accordingly.

4. Assurance is being given
to the Hon. Block
Development Officer that

—_—

the situation will change

1. The Gram Sevak of Waki Khurd should personally pay
attention to waste segregation and collection. With
consistency and provision of facilities, people will get into
the habit of segregating waste.

2. If necessary, murum (gravel) should be laid for
transportation to the compost pit site.

3. If necessary, the number of compost pits should be
increased.

4. A shed should be prepared and boxes should be made to
plan for the disposal of dry waste.

5. The concerned Extension Officer should pay attention to
this matter and visit the Gram Panchayat.

6. Proper planning of the remaining funds from the 15th
Finance Commission and SBM funds should be done to
address the waste problem,

7. The Gram Panchayat should install plastic nets in public
places and manage waste scientifically.

-— ]
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Nanekar

wadi

The Sarpanch and Gram | 1. The Gram Panchayat should take aption as per the
Vikas  Adhikari, ~ Gram | instructions given above and the written instructions given
Panchayat  Nanekarwadi, | by this office from time to time. _

were absent from this | 2. The Gram Panchayat should submit a report on the
review meeting, so a | actions taken.

review could not be
conducted

]

Sr.

No.

Instructions received from Gram
Panchayat

Discussion / Instructions given

Gram Panchayat Shiroli Plastic
Processing Project

1. The solid waste work estimates in
the Gram Panchayat Shiroli area are
pending.

1) Planning for a shed and compound wall for
the plastic processing project should be done.
2) Funds for this project and demand for toilet
units should be made to Shri Ghadge. Funds will
be requested from the senior office by this
office.

3) Waste segregation should be given to self-
help groups and village federations for planning,
instead of external organizations/individuals.

4) After the facilities for the plastic processing
project are complete, a meeting of nearby Gram
Panchayats will be held to inform them about
plastic waste disposal.

5) Action should be taken to start this project

2. Gobardhan Project at Gram
Panchayat Kadus.

1. Currently, 4 Gram Panchayats are
sending waste to the waste
processing project at Gram
Panchayat Kadus.

2. Some of these Gram Panchayats
are sending completely segregated
waste.

3. PCC work is in progress,
compound wall work is ongoing, and
compost pit work is about to start.
All estimates have been received.

4. However, since the electricity
generated after waste processing at
the Gobardhan project is not
connected to M.S.EB. through Net
Metering, the generated gas has to
be released. Repeated follow-ups
have been done with the electricity
distribution office regarding starting
an electric pole on gas or utilizing
gas for electricity generation.
However, no response has been
received from them. Therefore,

electricity generation/utilization s

1.The Hon. Chief Executive Officer will be
informed about the electricity and grinder
issues. The factual situation will be brought to
their attention. If the issue is not resolved within
the next 2 weeks, a meeting with the Hon. Chief
Executive Officer will be arranged.

2Mr. Ghadge, BRC Swachh Bharat Mission,
should correspond regarding the non-response
from the energy and related organizations. This
matter should be brought to the attention of the
Zilla Parishad office.

3.Efforts are needed for electricity generation.
4Mr. Ghadge, BRC Swachh Bharat Mission,
should write to Mahavitaran regarding
electricity generation.

5.The Gram Panchayat should complete the
compost pits work at the project site.
6.Unsegregated waste should not be accepted.
All Gram Panchayats present at the review
meeting should ensure that waste is segregated
before being sent to the Gobardhan project at
Kadus, Khed Taluka.




stopped and not yet operational.

S. Currently, a large amount of
expenditure is being incurred for the
workers working on the project in
the Gram Panchayats, as well as for
other things.

6.The concerned organization is not
responding to the project.

7Also, the grinders in the project
are out of order.

L98-8.
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The Sarpanch/Gram Sevak of Nanekarwadi, Kharabwadi, Waki Khurd, Birdawadi Gram
Panchayats should pay personal attention and make special efforts regarding the waste

issue. All Gram Panchayats should take action as per the instructions given in the meeting,
as per the above review minutes.

Block Development Officer, (Selection
Grade)

Panchayat Samiti Khed, Pune

Copy respectfully submitted for information:-
1)Hon. Chief Executive Officer, Pune Zilla Parishad, Pune.
2)Hon. Regional Officer, Maharashtra Pollution Control Board, Pune Division, 3rd
Floor, Jog Centre, Wakdewadi Old Pune - Mumbai Road, Pune - 411003.
Copy for information and further appropriate action:-
1)Assistant Block Development Officer, Panchayat Samiti Khed
2)All concerned Extension Officers (Panchayat), Panchayat Department.
2/- Visit the concerned Gram Panchayats and submit a report on the actions
taken by the Gram Panchayats to this office within 15 days.

3)Administrator/Sarpanch/Gram Vikas Adhikari/Gram Sevak Gram Panchayat
Waki Khurd, Nanekarwadi,Kharabwadi, Birdawadi,
2/- Seriously ensure action is taken regarding solid waste management as per
the instructions given above. And submit a written report on the actions taken.
4)Sarpanch/Gram Vikas Adhikari/Gram Sevak Kadus, Shiroli, Tal. Khed, Dist. Pune.
5)Mr. Jagdish Ghadge, BRC Swachh Bharat Mission.
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EXHIBIT 9- LETTER TRANSLATION
Letter no. outword no /Pancha-2/Kavi/145/2025 dated 10/02/2025.

To,
The Chief Executive Officer,
Pune Zilla Parishad, Pune
Subject:- Regarding the allocation of land Gat No. 208/2, owned by the
Government of Maharashtra (Percolation Tank) at Mouje
Kharabwadi, to the Gram Panchayat for waste management.
Reference:-1.Letter No. 678/2024 dated 18/07/2024 from Gram Panchayat
Kharabwadi.

2. Letter No. /Pancha/Kavi/758/2024 dated 01/08/2024 from
this office.
3. Original Application No. 129/2024. WZ Previous Petition No. 46/2024 Wz
739Ajay James Director, Chakan Logistic Park Pvt. Ltd. vs. State Pollution Board and others.
Hearing before the Hon'ble National Green Tribunal on 10/02/2025.

Respected Sir,

As per the above-referenced subject and the letter from Gram Panchayat Kharabwadi,
Taluka Khed, there is no land available for waste management in Gram Panchayat Kharabwadi.
Due to a large number of factories in the village, the village population has reached
approximately 40 thousand. Consequently, a large amount of waste accumulates daily in the
village. Currently, due to the unavailability of self-owned land for waste management with the
Gram Panchayat, it has become impossible for the Gram Panchayat to manage waste. The
land Gat No. 208/2, area 0.58 R, within the Gram Panchayat limits is owned by the
Government of Maharashtra (Kharabwadi Percolation Tank), and this percolation tank does
not store any water. Since the percolation tank does not store water in this area, a request
was made to this office for the allocation of this land to the Gram Panchayat for waste
management. Accordingly, through this office,

Reference No. 2, the Sub-Engineer, Minor Irrigation Department, Khed Sub-Division,
has been informed to take further action for the allocation of land Gat No. 208/2, owned by
the Government of Maharashtra (Percolation Tank) at Gram Panchayat Kharabwadi, to Gram
Panchayat Kharabwadi, Taluka Khed, for waste management.

Regarding the waste problem in Gram Panchayat Kharabwadi, a claim has been
filed before the Hon'ble National Green Tribunal, Western Zone, in the matter of Ajay James
Director, Chakan Logistic Park Pvt. Ltd. vs. State Pollution Board and others. Accordingly, a
hearing was held before the Hon'ble National Green Tribunal on 10/02/2025. In this case, the
Hon'ble Secretary, Rural Development and Panchayat Raj Department, has been made a
respondent. And it has been informed during the hearing that an affidavit regarding the action
taken by the Block Development Officer in the subject matter should be filed.

Therefore, since Gram Panchayat Kharabwadi currently does not own any land, it
is requested that orders be issued by your level to the concerned department for the
allocation of land Gat No. 208/2, owned by the Government of Maharashtra (Percolation Tank)
at Mouje Kharabwadi, to Gram Panchayat Kharabwadi, Taluka Khed, for waste management.

Block Development Officer (Selection Grade)
Panchayat Samiti Khed, Pune.

Copy to:- deputy-Engineer, Minor Irrigation Sub-Division, Khed.
2/- A factual report of the action taken by your office in the subject matter should be
submitted to this office.
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EXHIBIT 10- LETTER TRANSLATION
Letter no. outword no /Pancha-2/Kavi/198/2023 dated 09/03/2023.

To,
Sarpanch/Gramsevak
Gram Panchayat Birdawadi, Tal. Khed, Dist. Pune

Subject:- Regarding illegal dumping and burning of garbage in Birdawadi village, Tal.
Khed, Dist. Pune.
Reference:- 1. Instruction dated 05/03/2022 from Hon. Nitin Gore, Member,
Maharashtra Pollution Control Board, Pune.
2. Letter no. Upakra-2/230306-F150053 dated 06/03/2023 from
Hon. Sub-Regional Officer, M.P.N. Board Pune -2.

Regarding the above subject, urban solid waste is being illegally dumped in
Birdawadi village, Tal. Khed, and this garbage is being burned at night and in the early
morning hours. This is a very serious matter, and in the future, air pollution may lead to
health problems for nearby residents. It has also been stated that a solid waste project
should be installed at the said location, and the garbage should be disposed of
scientifically, otherwise a case will be filed against you under the Urban Solid Waste Act
2016. Appropriate action in this regard has been communicated through the above-

referenced letter.
Therefore, through this letter, you are hereby informed that care should be taken

at your level to ensure that illegal dumping of urban solid waste and burning of garbage do
not occur. Also, a solid waste project has been implemented through your Gram
Panchayat, and this project should be activated immediately. The garbage should be
managed scientifically, otherwise a case will be filed against you under the Urban Solid
Waste Act 2016. Please take note of this, and ensure that no negligence of any kind

occurs in this regard.

Block Development Officer, (Selection Grade)
Panchayat Samiti Khed, (Pune)

Copy for information:-

1. Hon. Nitin Gore, Member, Maharashtra Pollution Control Board, Pune

2. Hon. Sub-Regional Officer, Maharashtra Pollution Control Board, 2nd Floor, Jog Center,
Pune-Mumbai Road Wakdewadi, Pune 411003.

Copy for further action:- Water and Sanitation Department,panchayat samiti khed.
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EXHIBIT 10- LETTER TRANSLATION
Letter no. outword no /Pancha-2/Kavi/199/2023 dated 09/03/2023.
To,
Administrator/Gram Vikas Adhikari,
Gram Panchayat Kharabwadi Tal. Khed Dist. Pune.

Subject:- Regarding illegal dumping and burning of garbage in Kharabwadi village, Tal.
Khed, Dist. Pune.
Reference:- 1. Hon. Nitin Gore, Member, Maharashtra Pollution Control Board, Pune's
Instruction dated 05/03/2022.
2. Letter from Hon. Deputy Regional Officer, M.P.N. Board Pune -2, letter
no. UPAKRA-2/230306-F150053 dated 06/03/2023.

As per the above subject, urban solid waste is being illegally dumped in
Kharabwadi village, Tal. Khed, and incidents of burning this waste are occurring at night
and in the early morning. This is a very serious matter, and in the future, air pollution may
lead to health issues for nearby citizens. It has also been stated that a solid waste project
should be installed at the said location, and the waste should be disposed of scientifically,
otherwise a case will be filed against you under the Urban Solid Waste Act 2016.
Regarding this, appropriate action has been communicated through the above-referenced

letter.
Therefore, through this letter, you are hereby informed that care should be taken

ure that illegal dumping of urban solid waste and burning of waste do
not occur. Also, follow up on the installation of a solid waste project and take immediate
action. The waste should be managed scientifically, otherwise, a case will be filed against
you under the Urban Solid Waste Act 2016. Please take note of this, and ensure that no

negligence of any kind occurs in this regard.

at your level to ens

Block Development Officer, (Selection Grade)
Panchayat Samiti Khed, (Pune)

Copy for information:-
P);' Hon. Nitin Gore, Member, Ma

2. Hon. Deputy Regional Office

70 Center, Pune-Mumbai Road, Wakdewadi,

harashtra Pollution Control Board, Pune
r, Maharashtra Pollution Control Board, Second Floor,

Pune 411003.

. i a e O lCe.
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EXHIBIT 11- LETTER TRANSLATION
Letter no. outword no /Pancha-2/Kavi/629/2023 dated 23/08/2023.
To,

Chief Officer
Chakan Nagar Parishad, Chakan Tal. Khed Dist. Pune

Subject:- Regarding illegal dumping and burning of garbage in Mauje Kharabwadi Tal.
Khed Dist. Pune.
Reference:- 1. Suggestion from Hon. Nitin Gore, Member, Maharashtra Pollution Control
Board, Pune, dated 05/03/2022.
2. Letter no. Upakra-2/230306-F150053 dated 06/03/2023 from Hon. Sub-
Regional Officer, M.P.N. Board Pune -2.
3. Letter no. Upaka-2/2303/7-FT50062 dated 17/03/2023 from Hon. Sub-
Regional Officer, M.P.N. Board Pune -2.
4. Letter no. 851 dated 14/08/2023 from Gram Panchayat Kharabwadi.
5. Letter no. Upraka-2/230821/FTS-0123 dated 21/08/2023 from Hon. Sub-
Regional Officer, M.P.N. Board Pune -2.

Regarding the above subject, as per the letter referenced as 6, urban
solid waste is being illegally dumped in the villages of Kharabwadi Tal. Khed, and incidents
of burning this waste are occurring during the night and early morning hours. This is a very
serious matter, and in the future, air pollution may lead to health issues for nearby citizens.
It has also been stated that if action is not taken within 7 days, a case will be filed against
you under the Urban Solid Waste Management Rules 2016. This office has been informed
to take appropriate action in this regard through the above-referenced letters.

Also, through reference no. 4, the Administrator / Gram Vikas Adbhikari,
Gram Panchayat Kharabwadi, has already informed your office via a final notice to stop
the illegal dumping of solid waste in the stone quarry in survey no. 357, Wagajainagar, on
the Chakan - Ambethan road.

Repeated starred questions are being raised in the Hon. Legislative
Assembly and Hon. Legislative Council regarding this matter. Therefore, through this letter,
you are hereby informed to take precautions at your level to ensure that illegal dumping of
urban solid waste and burning of garbage do not occur at the said location. Furthermore,
follow up on the installation of a solid waste project and take immediate action, and take
appropriate action at your level for the scientific management of waste.

Block Development Officer, (Selection Grade)
Panchayat Samiti Khed, (Pune)

Copy for information to:-

1. Hon. Shri Nitin Gore, Member, Maharashtra Pollution Control Board, Pune. Mu Po
Chakan Tal. Khed Dist. Pune

2. Hon. Sub-Regional Officer, Maharashtra Pollution Control Board, Second Floor, Jog
Center, Pune-Mumbai Road,Wakadewadi, Pune 411003.

3. Administrator/Gram Vikas Adhikari, Gram Panchayat Kharabwadi Tal. Khed Dist. Pune.

Copy for further action to:- Water and Sanitation Department, Panchayat Samiti Khed
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EXHIBIT 11 - LETTER TRANSLATION
Letter no. outword no /Pancha-2/Kavi/630/2023 dated 23/08/2023.

To,
Sarpanch / Gram Vikas Adhikari / <:ramsevak,
Gram Panchayat Nanekarwadi, Waki Khurd, Birdawadi. Taluka Khed '
Subject:- Regarding illegal dumping and burning of garbage in Mauje Kharabwadi, Taluka
Khed, District Pune.
Reference:- 1. Hon. Nitin Gore, Member, Maharashtra Pollution Control Board, Pune's
instruction dated 05/03/2022. -
2. Letter from Hon. Sub-Regional Officer, M.P.N. Board Pune -2, bearing
letter no. Upakra-2/230306-F150053 dated 06/03/2023.
3. Letter from Hon. Sub-Regional Officer, M.P.N. Board Pune -2, bearing
letter no. Upaka-2/2303/7-FT50062 dated 17/03/2023.
4. Letter from this office bearing letter no./Pancha/Kavi/199 and 198 /2023
dated 09/03/2023.
5. Letter from Gram Panchayat Kharabwadi bearing letter no. 848, 849,
850, 851, 860 dated 14/08/2023.
6. Letter from Hon. Sub-Regional Officer, M.P.N. Board Pune -2, bearing
letter no./Upraka 2/ 230821/FTS-0123 dated 21/08/2023.

As per the above subject and reference no. 6, it has been observed that urban
solid waste is being illegally dumped in Kharabwadi, Taluka Khed, and this garbage is
being burned during the night and early morning hours. This is a very serious matter, and
in the future, air pollution may lead to health issues for nearby residents. It has also been
stated that if action is not taken within 7 days, a case will be filed against you under the
Urban Solid Waste Management Act 2016. This office has been informed through the
above-referenced letter to take appropriate action in this regard.

Previously, through reference no. 4, this office had informed Gram Panchayat
Kharabwadi and Birdawadi to ensure that illegal dumping and burning of urban solid waste
do not occur and to dispose of the waste scientifically.

Also, through reference no. 5, the Administrator / Gram Vikas Adhikari, Gram
Panchayat Kharabwadi, had already informed Gram Panchayat Nanekarwadi, Gram
Panchayat Waki Khurd, Gram Panchayat Birdawadi, through a final notice, to stop
dumping solid waste in the stone quarry in survey no. 357 at Waghajainagar, on the
Chakan - Ambethan road.

Regarding this, starred questions are frequently raised in the Hon. Legislative
Assembly and Hon. Legislative Council. Therefore, through this letter, you are hereby
informed to take precautions at your level to ensure that illegal dumping and burning of
urban solid waste do not occur at the said location. Also, follow up on the installation of a
solid waste project and take immediate action. The waste should be managed
scientifically, otherwise, a case will be filed against you under the Urban Solid Waste
Management Act 2016. Please take note of this and seriously ensure that no negligence of
any kind occurs in this matter.

Block Development Officer, (Selection Grade)
_ Panchayat Samiti Khed, (Pune)
Copy for information:-
1. Hon. Shri Nitin Gore, Member, Maharashtra Pollution Control Board, Pune. Mu Po Chakan
Taluka Khed, District Pune. ’ ’
2. Hon. Sub-Regional Officer, Maharashtra Pollution Control Board, Second Floor Jog Center
Pune-Mumbai Road,Wakadewadi, Pune 411003. ' ' ’

gur/]\edministrator/eram Vikas Adhikari, Gram Panchayat Kharabwadi, Taluka Khed, District

Copy for further action:- Water and Sanitation Department, Same Office.
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EXHIBIT 12 - LETTER TRANSLATION
Letter no. outword no /Pancha-2/Kavi/1290/2023 dated 09/12/2025.
To,

Sarpanch/Administrator/Gram Panchayat Officer,
Gram Panchayat Kharabwadi, Birdawadi Tal. Khed Dist. Pune.

Subject :- Regarding immediate submission of information in connection with the
case filed before the National Green Tribunal.
Reference:- 1. Hearing dated 02/12/2025 before the Hon. National Green

Tribunal.
2. Summons in connection with Case No. 130/2025 before the Hon.

National
Green Tribunal, Western Region, Pune.

As per the above subject and reference no. 1, Shri Shivkumar Nelge has filed
Case No. 130/2025 before the Hon. National Green Tribunal, Western Region, Pune. It has
been informed through summons that the next hearing for the said case is on 02/12/2025.

In the said case, the Block Development Officer, Panchayat Samiti Khed, Pune
has been made a respondent at serial no. 7 by the plaintiff. Also, Gram Panchayat
Kharabwadi and Birdawadi have been made respondents.

In connection with this matter, previously also, Shri Ajay James, Chakan Logistics
Pvt. Ltd. had filed a case before the National Green Tribunal, Western Region, regarding
the waste being dumped in the stone quarry at Kharabwadi. In that matter, the National
Green Tribunal, Western Region had passed an order and directed action to be taken.
Accordingly, Gram Panchayat Kharabwadi and Birdawadi should immediately submit a
report to this office on what action has been taken as per the said order.

Also, previously, a report was submitted to this office as per the points below.
However, Shri Shivkumar Nelge has filed Case No. 130/2025 before the Hon, National
Green Tribunal, Western Region, Pune. In connection with this case, the Gram Panchayat
should ensure that a current status report is submitted to this office.

1. Details on how waste is collected in the Gram Panchayat and how it is segregated
should be submitted.
2. Details on approximately how much waste is collected by the Gram Panchayat
should
be submitted.
3. Details of the place where the collected waste is dumped, including survey number
and area.
4. Information on whether all waste is disposed of should be submitted.
3. How is solid waste managed? Where is the waste disposed of? Details on this
should be submitted.
6. Where and how is plastic segregated? Details on this should be submitted.
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7. How many soak pits have been constructed for solid waste management? Details
on how many of them are functional should be submitted.

8. Other measures taken by the Gram Panchayat for waste management.

9. Submit photos of the action taken as above.

10. Other measures taken by Gram Panchayats for solid waste and wastewater
management.

Since the above details are important for filing an affidavit in connection with the

case, please ensure that the above report is submitted to this office immediately in this
matter.

Block Development Officer, (Selection Grade)
Panchayat Samiti Khed, Pune
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EXHIBIT - 13 LETTER TRANSLATION
GRAMPANCHAYAT BIRDAWADI LETTER TO BDO OFFICE KHED OUTWORD NO.
1515/2025 DATED 26/12/2025.

To,
Hon. Block Development Officer (Selection Grade),
Panchayat Samiti Khed, Pune.
Tal. Khed, Dist. Pune.

Subject:- Regarding immediate submission of information in connection with the
claim filed before the National Green Tribunal.
Reference:- 1) Hearing before Hon. National Green Tribunal dated 02/12/2025.
2) Case No. 130/2025 in the court of Hon. National Green Tribunal,
Western Zone, Pune.
3) Letter from your office bearing Outward
No./Pancha/Kavi/2/1290/2025 dated 09/12/2025.
4) Panchnama (spot inspection report) prepared by government
witnesses on 25/12/2025.

Sir,

In reference to the above subject, a letter has been received from your
office at Gram Panchayat Kharabwadi as per reference no. 3. The following issues
have been raised in it. In accordance with those issues, the following factual report
is being submitted.

Sr. | Issues Kharabwadi
no
1 In the village panchayat, | The village panchayat has a total
how waste is collected and | number of 5 vehicles for collection of
how it is classified is|waste and the waste is collected
detailed. door-to-door through these
vehicles. These vehicles have two
sections, collecting wet and dry

wacte eonarately

2 | Daily waste generation. Approximately 4 to 4.5 metric ton of
waste is collected daily.

3 | Details of the location where
collected waste is disposed | Land survey no. 2/2 adjacent to
of, including survey number | Gaothan.

and area.

4 |Does all waste get|Yes. All waste gets processed.
processed?
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How is r1lid waste The Gram Panchayat has distributed

manage..ient carried out? = Two dustbins per family to 850 fam'ilies.

Where is the waste Also, large dustbins have been provided

disposed of? to societies in the villagg such as Sara

' City, Kushal Swarnali, Spine City, etc. In

these, wet and dry waste is separated
and collected in waste vehicles.

Plastic classification where | Within the Gram Panchayat limits, a
and how is it done? Details | total no. of 6 plastic segregation units
about this 'have been placed at the Gram

- Panchayat office, Zilla Parishad school,
Anganwadi center, high  school,
Hanuman temple, Mahadevi temple, and
Sara City. Plastic is being deposited in |
them.

How many landfill sites | The Gram Panchayat does not have
have managed waste? Of |its own space for waste
these, how many are | management. Therefore, the Gram
operational? Panchayat has requested an area of
1 0.58 acres in the Pazhar Talav at
Group No. 208/2 from the Zilla
 Parishad. There are plans for waste
| segregation and the establishment
 of landfill sites at that location.

| Other measures  taken Bags for composting from wet waste

|

|

|

In the present case, the report and explanation on the above points are submitted for your

regarding waste | have been distributed to 500

management through the families in the village through the

Gram Panchayat. CSR fund of the Motherson
Company .

Photos Of The above  The photos of the action are
‘action | presented along with it.

information.

Enclosed: - 1. Panchnama report

2. Photos of plastic sorting unit

3. Photos of solid waste management

4. Copy of sewage management plan by PMRDA.

GRAMPANCHAYAT OFFICER
GRAMPANCHAYAT KHARABWADI
TAL-KHED, DIST-PUNE
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grampanchayat birdawadi letter outword no.179/2025 dated 18/12/2025.

To,

S(2-A

EXHIBIT - 13 LETTER TRANSLATION

Hon. Block Development Officer (Selection Grade),
Panchayat Samiti Khed, Pune.
Tal. Khed, Dist. Pune.

Subject:- Submission of information regarding the case filed before the National

Green Tribunal.

Reference:- 1) Case No. 130/2025 in the court of Hon. National Green Tribunal,

Western Zone, Pune.

2 ) Hearing before Hon. National Green Tribunal dated 02/12/2025.
3) Letter from your office bearing Outward

No./Pancha/Kavi/2/1290/2025 dated 09/12/2025.

With reference to the above-mentioned subject, you are informed that in
connection with the hearing dated 02/12/2025 before the Hon. National Green
Tribunal regarding the matter, Mr. Ajay James of Chakan Logistics Pvt. Ltd. had
filed a claim concerning the waste being dumped in the stone quarry at
Kharabwadi. However, no waste from the village panchayat of Birdawadi is being

dumped in said quarry.

Sr.
no

Issues

Birdawadi

1

In the village panchayat,
how waste is collected and
how it is classified is
detailed.

The village panchayat has a total of 1
vehicle for collection of waste, and
through this vehicle, waste s
collected door-to-door. This vehicle
has two sections, collecting wet and
dry waste separately.

2 | Daily waste generation. Approximately 0.35 metric ton of
waste is collected daily.

3 | Details of the location where
collected waste is disposed | Collected at land survey no. 37 and 10/1,
of, including survey number | Birdawadi.
and area.

4 |Does all waste get| Yes. Allwaste gets processed.
processed?




Sl2-8B

5
How is solid waste
management carried out?
Where is the waste

disposed of?

The Gram Panchayat has distributed two
dustbins per family to 300 families. In
these, they separate wet and dry waste
and collect it in waste vehicles.

6 | Plastic classification where
and how is it done? Details
about this

Within the Gram Panchayat limits, a total
no. of 3 plastic segregation units have
been placed at the Gram Panchayat, Zilla
Parishad school and Rokdoba temple.
Plastic is deposited in them.

7 |How many landfill sites
have managed waste? Of

The Gram Panchayat has a total of 6
compost pits where waste is collected

management through the
Gram Panchayat.

these, how many are and processed using bio-culture. Al are
operational? operational.

8 |Other measures taken | Through the Gram Panchayat, waste is
regarding waste | collected, wet waste is separated, and

compost is produced from the wet waste.
An extended shed and compost pit have
been constructed.

9 | Photos Of The above
action

The photos of the action are
presented along with it.

GRAMPANCHAYAT OFFICER
SARPANCH

GRAMPANCHAYAT BIRDAVADI
TAL-KHED, DIST-PUNE



S13-

Local 12‘:5'6‘..4SA‘.PM;; J
GMT 07:26:45 /




\"’4 0%
AR
%’*’ﬂid‘
2 5&;\-’»’*'
SRRy

5

o [ g 55 ,‘,
Wednesday10/13/2025:05:

T ) IR LU 11 d e




SRS
+ 1 i

“‘\i&}"}ﬁkn

QAN
o
o

. O ]
A
(3




5

.

%

A > 1 : . ‘;' '
63745
YA

4




SES

=1 Camera Lite




SI&!














{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }

